CENTRAL AOMINISTRATIVE TRIBUNAL PRINCIPAL BENCH
NEW DELHI,
0. A.No,1802/1995
'New Dalhis this the 1st day of January,1997.
HON'BLE MR,S/R.ADIGE,MEMBER(A Yo
HON 8L £ MRS:. L AKSHIT. SUAMINATHAN, MEMBER(D).

1., Snt.Pushps Keundal,
o shri B.L.Kaundsl,

Head Drafteman, 00P,
ca0(c) ofrfice,

No rthemn Railwuay,
Kashmorg Gats,
Del hile6,

2. Shril Lewrance Kuzur,
Head Orafieman,

DB Section,
Baroda House, - . :
ity " New OP1h3 ecesssfpplicants,

(8y shri G, D,Bhendard)
S e
1o Union of Incdis through

General Manager, . .
Northem Railwsy, .

Baroda House,
Now Delbi.

2, Ohisf pPersonnel Ufficer,
No pthemn Ralluwey, _
Baroda Houee, _
New Dslhi ‘ sese e Respondants.

(By Adwocate; shri P.S.Mshendru )
. . «~JUDMENT
BY HON®BLE MR,S;R.ADIGE (MEMBER(R) ,

As adnittedly the relief prayed Foi has

4

Fine
]

been g rented to Applicant No,2, whet survives is the
grisvence in reszpect of ppplicent No.1 who seeks -
promotion, as Chief Draf’tm@‘on'ths basis of her -

date of eppointment dated 1.5.83 ,°

2, e have perused the dspartmentsl records
relating to the selection for the post of CM. i@
note that applicant No.,) sacured 48< marks in . .

the salection ingl uding 8 mairic‘;:;g et of 15 for



-2 =

* mafy

marks for ssnioridys 11 out of 15/\f‘o: record of service;

"2% out of 35S marks for the uritten exem. uwhich tested

her professional ability; 2 out of 15 marks for viva
voce which alsc tested her ;*-pro.rssaion‘al abilitys end
6 out of 20 faor p@rsonlitf address and lesdership,
Un;y 3 parionfg :i{f;:? general patego vy wers selected,
and the porm'ﬁu;th‘ lowsst marks selected secured
60% Even if the spplicsnt  was . to have besen 9i ven
15 out of 15 marke for seniority, she would have

still sscured only 55 € . No persdn in general category -

- like the applicant with less marks than her has bsen

sele® ctade

3. puring hearing, Shri Bhandarl asserted that

- the spplicant had an wiblemished record of service

and had‘perf'omed‘well throughout znd the selection
boa‘rd should not have given her only 2 out of 15
merks in viva wee test and 6 out of 20 marks for

personality and loaderships He a2l sc svsrred that

" no guidselines had been prescribed for giving of

marks for viva wce test and leadership qualities and
hence the smme was arbitrery, and there was slsc
6 verl apping between marks asuarded for viwe wce test and

those awarded for leadership qualities,

' W are unsble to agree with these 2ssertions.
The salaction Oammitte_o p roceedings have not besaen
impunged and we cannot sit in abpea.l over their

findings, The Selection mmittoe consisted of a

" body of experts and no malaficdes have beer alleged

against any of Lits memberss i@ havs no materials

befors us to conclude thet their assessment of the
professional ability of the apﬁncant and her
pereonality and qualities of lesdership as roflscted
in the marks sho obtained for the sama during the viwa
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wce is hot objactive and fair, Incidentslly uwe notice
that some of the other scandidates who sppearsd in the
viva wes secursd oquzl marks or even less, both under

" professional ability as well as for parsonality and 1leads:;
ship qualities, '

Se Under the cilreunstance, thsrg are no good
grounds tp\uarrant judicial interfarance in this

0Ae It is dismisseds No costas

Lol oAl Fodet 7!
( 9T, LAKSHI SuAMINATHAN ) ( s.R.ADIGE )
mEM8 ER(I) . - MEeMBER(A) «
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